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ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF ALLAHABAD BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 20.08.2017
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Heard both the parties at length. Parties are at liberty to file their written
arguments and exchange them. List the matter on 14" September, 2017 for further

clarification on limited issues.
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Dated 30.08.2017 Hon'ble Shri H.P! Chaturvedi, Member (J)

Typed by:
Kavpa Prokash



